
12.04.2017                  J-1     PROUNCEMENT OF JUDGEMENT( APPLT. JURISDICTION) 

COURT NO. 1 
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 2.15 P.M

1. W.P.(C) 2924/2014 SARIN MEMORIAL LEGAL 
AID FOUNDATION
VS. STATE OF PUNJAB & ORS.

2. W.P.(c) 2999/2014 AALOK JAGGA
   CM APPL. 9439/2014 VS. UNION OF INDIA & ORS.

PRESENT: - MR. P.S. PATWALIA, SR. ADV. WITH MR. P.S. BINDRA.
MR. ASHOK KR. MAHAJAN, MR. ARCHIT UPADHYAY, ADVS. FOR THE PETITIONERS.
MS. ANJANA GOSAIN, ADV. WITH MR. VISHU AGRAWAL, ADV. FOR UNION OF INDIA.
MR. SUDIPTO SIRCAR, ADV. WITH MR. A.D.N. RAO, ADV. FOR ASI.
MR. GOPAL SUBRAMANIAM, SR. ADV. WITH MR. MANU NAIR,
MR. ANUJ BERRY, MR. SIDDHANTH KOCHHAR, ADV. FOR R-8.
MR. A.S. CHANDHIOK, SR. ADV. WITH MS. MANMEET ARORA,
MS. PRINCY PONNAN, MS. NIDHI MOHAN PARASHAR,ADVS. FOR THE U.P. OF CHANDHIGARH.
MR. PUNEET BALI, SR. ADV. WITH MR. AJAY BANSAL, MR. GAURAV YADAV, 
MR. S. BHALLA AND Y. BHALLA, ADVS. FOR STATE OF PUNJAB.

COURT NO. 1 
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE JAYANT NATH

AT 2.45 P.M

1. LPA 368/2016 M/S AFFORDABLE EXPORTS VINIT TREHAN 
   CM APPL. 31009/2016 VS. APPAREL EXPORT PROMOTION KRISHNAN VEUGOPAL 

COUNCIL AND ORS. SIDDHARTHA, SHIVENDRA SINGH
AMIT MAHAJAN, KRISHANU BARU

2. LPA 365/2016 M/S SANWARIAY GAS LIMITED K.K. RAI, S.K. PANDEY
   CM APPL. 21510-13/2016 VS. GAIL GAS LIMITED & ORS. ANSHUL RAI, AWANISH KUMAR

CHANDRASHEKHAR, 
RAMJISRINIVASAN, AJIT PUDUSSERY
SHRUTI HAZARIKA, 
 PRASHANT BEZBORUAH, 
RAKESH DEWAN, PUNIT K. BHALLA

3. LPA 280/2016 VIKAS VERMA AKHIL SIBAL, NIKHIL CHAWLA
VS. THE DIRECTOR (MRTS) & CPIO ADITYA PANDA, VIVEK GOYAL



12.04.2017                  J-2     PROUNCEMENT OF JUDGEMENT( APPLT. JURISDICTION) 

COURT NO. 1 
HON'BLE THE CHIEF JUSTICE
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M

1. W.P.(c) 2258/2017 SKYLARK BUUILDCON PVT. 
LTD. AND ANR.

2. W.P.(C) 2272/2017 PILOT CONSTRUCTION PVT. 
LTD.
VS. UNION OF INDIA & ANR.

3. W.P.(c) 2274/2017 SHREENIWAS COTTON PVT. LTD.
VS. UNION OF INDIA & ANR.

PRESENT: - MR. RAJIV NAYAR, SR. ADV. WITH MR. KUNAL VAJANI, MR. PRANAYA GOYAL,
MR. NITESH RANAWAT, MR. CHIRANJIVI SHARMA, ADVS. FOR THE PETITIONERS.
MS. ANJAN GOSAIN, ADV. WITH MR. RAHUL SIGHAL, ADV, FOR RI/UOI.
MR. DIGVIJAY RAI, ADV. WITH MR. M. K. DAS, JT. G.M. FOR R2/AAI.

COURT NO. 25 
HON'BLE MR. JUSTICE J.R.MIDHA

1. FAO 242/2015 M/S STAR PRESS ANURAG KUMAR AGARWAL 
   CM APPL. 2810/2017 VS. MEENA DEVI UMESH MISHRA, T.N. TRIPATHI

RANJEET SINGH

2. FAO 348/2011 RAM NIWAS GUPTA ANIL SEHGAL, 
   CM APPL. 14735/2011 VS. BINDU SINGH & ANKUR YADAV

ORS.

COURT NO. 13 
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 P.M

1. W.P.(c) 11344/2009 M/S HONGKONG & SHANGHAI SANDEEP SETHI, RAJIV NAYAR 
BANKING CORPORATION LTD. ATEEV MATHUR, ANMOL SHARMA
VS. UNION OF INDIA & ORS. SAURABH SETH, MOHD. UMAR IQBAL KHAN

JAGRITI AHUJA, G.C. GEORGE
RESPONDENT NO. 2 IN PERSON



12.04.2017                  J-3     PROUNCEMENT OF JUDGEMENT( APPLT. JURISDICTION) 

COURT NO. 36
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.M.C 1143/2016 P.B. MANIKA TRIPATHY, ASHUTOSH KAUSHIK 
VS. STATE (GOVT OF HIREIN SHARMA
NCT OF DELHI) & MUHAMMAD ARIF
ANR.

COURT NO.17  
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M

1. W.P.(c) 578/2017 MAZHAR SALEEM CHANDROTH CHANDRACHUR BHATTACHARYA
(MINOR) ASHOK KUMAR
VS. CENTRAL BOARD OF
SECONDARY EDUCATION 

HIGH COURT OF DELHI                            
11TH APRIL,2017                              REGISTRAR (LISTING)



12.04.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

           COURT NO.  5
HON'BLE DR. JUSTICE S. MURALIDHAR

     AT 10.30 A.M.

1.  O.M.P. (COMM) 16/2016     SUNAIR HOTEL LTD.            ATUL  SHARMA,NITESH JAIN,     
    I.A. 1085/2016            Vs. VLS FINANCE LTD.         AMIT DHAKA, JAYANT K. MEHTA, 
    I.A. 3294/2016                                         BINA GUPTA, ASHOK K. SHARMA 
    I.A. 6798/2016                                                                      

2.  O.M.P. (COMM) 17/2016     S. P. GUPTA & ORS       ATUL  SHARMA, NITESH JAIN,  
    I.A. 1087/2016            Vs. VLS FINANCE LTD.         AMIT DHAKA, JAYANT K. MEHTA,    
    I.A. 3308/2016                                         BINA GUPTA, ASHOK K. SHARMA 
    I.A. 6797/2016                                                                      
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